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M/s. Shivneri Sugars Ltd. Page 1 of 6

Visit Report
General Information

IMIS ID : MPCB-CONSENT-0000183491

Industry Name : M/s. Shivneri Sugars Ltd.

Address : A/p- Ganesh Tekadi, Jaipur, Tal- Koregaon, Dist- Satara, Tal. Koregaon, Dist. Satara

Pincode :

Category : 17 Category

Email : rjdeshmukh@athanisugars.com

Phone : 9764261510

Visit Scheduled On : 07/04/2025

Last date of visit : 08/04/2025

Visited by : Rahul H. Nimbalkar(FO-Satara)

Visited On

Visited Industry on :07/04/2025

Email Address of Unit :rjdeshmukh@athanisugars.com

Telephone Number of Unit :9764261510

Siting Criteria

Siting Criteria : No

Location

Notified Industrial area : No

Detail : -

Planning Authority : -

Visit For

Visit For : Surprise Applied For : Court Matter

Previous Consent Detail

Consent UAN No. Date Validity Capital Investment Verified By

MPCB-CONSENT-0000209979 02-03-2025 31-07-2025 21911.43 CA Certificate

Environment Clearance
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Is EC Applicable : Yes Is EC Obtained : Yes EC Detail : C23A022MH170404, File No.-IA-J-11011/277/2018-IA-II(I), Dtd. 19/04/2023

Production Details

Product Name Quantity(As consent) Unit(As
consent) Quantity(Actual) Unit(Actual) Operational

Issue

Sugar 15120.0000 MT/M 0 --NA-- No

Co-Generation Electricity 8.0000 MW 0 --NA-- No

Bagasse 35280.0000 MT/M 0 --NA-- No

Pressmud 5040.0000 MT/M 0 --NA-- No

Molasses 5040.0000 MT/M 0 --NA-- No

Waste Water Management

Source of water :
1) Surface
Surface Detail : Irrigation Dept
Authority Permission : Irrigation Dept

Deviation In:

Water Consumption : Yes

Effluent : Yes

Sewage : Yes

Whether Industrial effluent generated : Yes Whether Domestical effluent generated : Yes

Industrial
Domestic Gardening

Process Cooling

Generation in m3/day As per consent 554 10 0

Actual 554 10 0

Treatment System

531



M/s. Shivneri Sugars Ltd. Page 3 of 6

Industrial Domestic

Primary :
O & G Trap
Screening
Neutralization / Equalization
Primary Settling/Sedimentation

Septic Tank & Soak Pit

Secondary : Activated Sludge Process
Any Other
1

Tertiary : Activated Carbon Filter

Advanced :

Industrial Purpose

a) Ind. Effluent Generation (in CMD): 554

ETP Capacity : 600

b) Segregation : No

c) Disposal : Land for Gardening

Land available in acres : 14.16

Domestic Purpose

a) Generation (in CMD) : 10 STP Capacity : 0

b) Disposal : Land for Gardening

Land available in acres : 0

JVS sample collection (Water)

JVS sample collected for Water : No

Detail : NA

Previous JVS Records (Water)
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Sr.
No. Unique id Barcode Number Sample

Type Sample Subtype Payment Status COA Generated

1 MPCB-JVS-290525038 BR-0087129 Water Environment Payment Pending YES
Link :Download

2 MPCB-JVS-290525038 BR-0087130 Water Environment Payment Pending YES
Link :Download

3 MPCB-JVS-290525038 BR-0087131 Water JVS Payment Pending YES
Link :Download

4 MPCB-JVS-270525015 BR-0093636 Water JVS Payment Pending YES
Link :Download

5 MPCB-JVS-270525015 BR-0093637 Water JVS Payment Pending YES
Link :Download

Air Pollution Aspect

1) Details of emission : Yes

# Source Fuel Name Fuel
Quantity Fuel Unit Control Equipment

Installed
Stack

Height(mtrs)
Operational

Issue

1 BoilerBoiler Bagasse 744 MT/Day Dust Collecter followed
by Wet Scrubber

80
No

2) Differential in existing source of emission : No

JVS sample collection (Air)

JVS sample collected for Air : No Detail : NA

Previous JVS Records (AIR)

Sr.
No. Unique id Barcode Number Sample

Type
Sample
Subtype Payment Status COA Generated

1 MPCB-JVS-270324072 BR-0063926 Air Ambient Payment Pending YES
Link :Download

2 MPCB-JVS-270324072 BR-0063927 Air Ambient Payment Pending YES
Link :Download

3 MPCB-JVS-270324072 BR-0063928 Air Ambient Payment Pending YES
Link :Download

4 MPCB-JVS-270324072 BR-0063929 Air Source Emission Payment Pending YES
Link :Download

Hazardous Waste Generation

Difference in exiting waste generation : Yes
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https://lims.ecmpcb.in/download_coa/99953-58607651867bd99ea20bf61740478954
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Category
No. &
type

Quantity
as per

consent
UOM Treatment

Method of
Disposal
as per

consent

Actual
disposal

Total
Quantity
disposed
(as per

FORM 4)

Quantity
disposed

at
CHWTSDF

Quantity
disposed for

co-processing

Quantity
disposed

by
acutual

user

Last
Disposal
quantity

Last
Disposal

date

5.1 Used
or spent
oil

1.5 MT/M

Sale to
MPCB
authorized
re-processor
/ recycler /
CHWTSDF

Sale to
MPCB
authorized
re-processor
/ recycler /
CHWTSDF

0.00 0.00 0.00 0.00 0.00 0

Non Hazardous Waste Generation

Difference in exiting waste generation : Yes

Name of
waste

Quantity as
per

consent
UOM Treatment Method of Disposal

as per consent
Last

Disposal
date

Last
Disposal
quantity

Actual
Disposal

Boiler Ash 15 MT/Day
Sale to authorized
Brick Manufacturer
/ Use in Manure

Sale to authorized
Brick Manufacturer /
Use in Manure

0 0.00

ETP
Sludge 05 MT/M Composting Use as Manure 0 0.00

Any specific Conditions

Condition Compliance

Consent

Directions

Environment Clearance

Any NGT / Court order

Bank Guarantee

BG Imposed : Yes

BG Imposed Against : Consent

Bank
Guarantee
Imposed

for

BG
submitted Bank Guarantee No Date Validity Amount Status Compliance

Period Return Forfeit

Rs. 25 Lacs Yes BOM/1955/60474900516 23-01-2024 30.06.2025 2500000 Not
Compiled 31.07.2024 0 No

Remark

# Statutory Submissions Financial Year Within Time Whether any deviation waste generation & disposal (less/
more )

Record not found.

Penal Charges

Penal Charges : No
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OCEMS

Is Mandatory : Not Mandatory Detail :

Connected to MPCB server : No Detail : NA

Green Coverage

Green Coverage : No

Detail : NA

Any Specific Observation

Any Specific Observation : 1) Joint visit along with SRO Satara carried out to the industry on 07/04/2025 for verification of compliance of Proposed
Direction issued Dtd.03/04/2025 as well as in compliance of Direction of Hon’ble NGT in Matter OA 21/2025. 2) As per Direction’s of Hon’ble NGT
in order Dtd. 20/02/2025. This office informed all the 4 applicant 1) Madhukar Vishnu Gaikwad 2) Shivaji Shamrao Gaikwad 3) Shahaji Vitthal
Kanase 4) Prakash Ramchandra Nikam vide email. Dtd.03/04/2025 to remain present during the visit to verify the fact of the matter. This office
also contacted all the 4 applicant over phone. However, during the time of visit none of the applicant showed up for verification of the matter. 3)
During visit, it is observed industry had shut down its activity due to season off from 27/02/2025. 4) ETP found not in operation due to season off.
5) Industry lifted all the untreated effluent stored earlier from two no’s kaccha pit inside premises same is taken into aeration tank of the ETP.
However, there in not treatment given to effluent at present as plant is shut down. 6) Industry has discarded one number of kaccha pit by filling
earth matter. 7) In one number of pit found filled with clear water due to percolation of canal water. 8) Industry is instructed to discard this 2nd
number kaccha pit also. 9) During visit muddy colour water found flowing through natural odha, no any effluent observed in natural odha. JVS
sample collected for further analysis. 10) Also muddy colour water observed in two number of open well outside premises of industry no an
effluent observed in open well. JVS sample is collected for further analysis. 11) During visit, no discharge of effluent observed. 12) Industry has
stored bagasse in an open area. Not provided any cover shed. 13) Industry has stored boiler ash in an open area not provided cover shed also not
provided water sprinkling arrangement to avoid dust emission. 14) Industry has started construction of distillery unit for which industry has
obtained Consent to Establish vide dtd. 26/10/2023.

Previous legal action detail

Sr. No. Legal Action Details Legal Direction/Notice Details

1 MPCB-LEGAL_ACTIONS-311224014
Initiated By:Rahul H. Nimbalkar(FO-Satara)

Proposed Direction
Outward No:MPCB/PD/2504030018
Issued By:Shri. Babasaheb Mahipatrao Kukade(RO-Pune)
Issued On:03/04/2025

2 MPCB-LEGAL_ACTIONS-311224014
Initiated By:Rahul H. Nimbalkar(FO-Satara)

Interim Direction
Outward No:MPCB/ID/2505060002
Issued By:Shri. Babasaheb Mahipatrao Kukade(RO-Pune)
Issued On:07/05/2025

Whether unit complied

Whether unit complied : No
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